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ForelllR ExcbaRlle earoed from 
!'orella Tourists 

2887. SHRI VASUDEVAN NAIR: 
SHRI D. N. PATODlA: 
SHRI RAMA CHANDRA 

VEERAPPA: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to s'ate : 

\a) whether it is a fact that 40 percent 
of the foreign exchange earned from foreign 
tourists is going to the black market; 

(b) the total amount in foreign exch-
ange the Government have lost during the 
last 3 years as a result of leakage from the 
earnings of the foreign tourists; 

(c) whether the leakage results from the 
inadequate facilities available in the hotels 
for money exchange and absence of a proper 
legislation for compulsory payment of bills 
·by the foreign tourists in India; and 

(<I) if so, the steps being taken to 
prevent the leakage of foreign exchange to 
black market ? 

THE MINIS rER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
(a) to (d). No authentic figures of leakage 
of foreign exchange earned from tourists are 
available. A high level Committee has been 
set up by the Government to consider the 
problem o/Ieakage of foreign exchange and 
to make recommendations. The Committee 
has suggested in an interim report that the 
foreign lIuests in the more expensive hotels, 
with certain exceptions. should be required 
to make payments for t heir board and 
lodlling in for~ign currency. This re,OIll' 
mendation is at present under the conside-
ration of Government. 

Road toll tax collected by J '" K GOYer_at 

21188. SHRI S. A. AGADI: Will the 
Mluilter of SHIPPING AND TRANSPORT 
be pleased to state: 

(a) whether it is a fact that road toil 
tall beina collected by Jammu aDd Kashmir 
near &nihal on Pathaakot·Srin.l.r 
National Hiahway: 

(b) if so, since when the State Govern-
mcnt is pemliued to collect toll lax on 
National Hilhway; 

(e) whether it is a special privilele 
given to J & K State only or any other 
State is also allowed to collect such tues; 
and 

(d) if so, the names of those other 
slates? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS. AND IN THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
IQBAL SINGH) : (a) to (d). The infor-
mation i~ heing collected and will be laid on 
the table of the Sabha in due course. 

r:..crultment by Kukl and MilO Rebels 

28~~. SHRI D. C. SHARMA; Will lhe 
Minisler of HOME AFFAIRS be pleased to 
state: 

(a) whether it is a fact that Kuki and 
Mila rebels arc recruiling men with forco in 
Tamend Lang area and getting rations aad 
money also by force ; 

(b) if so, the reaction of Go,·erDment 
thereto ; and 

(e) the steps taken in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFI'AIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) Accord-
ing to information received from Manipur 
Administration, there is no such inrorma-
tion. 

(b) and (c). Do not arise. The security 
forces howeyer main~ain c"n"~"l villilance 
allainsl hostile activities. 

<.:ommiSliloo for SeienUlle and 
Tecbnlcal TemlaoiOlY 

2890. SHRI D. C. SHARMA: Willlho 
Minister of EDUCATION AND YOUTH 
SER VICES be pleased to Slale : 

(a) the prall ...... mad. by the Com· 
mission for Scientific and Technical Tcrmi· 
naiaD in its work ; 

(b) the detail. thereof; 

'C) when it is likely to complete il' 
work; and 

(d) the expenditure incurred on it 10 
far? 




